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ORDER BY CIRCULATIQW

siaqh. Member CJ)

'V. —This RA has been filed by the applicant for
>•r^ *-

■ ^ . review of the - order passed in OA No. 32/2000 and MA

„...-.No...23/2D00 on 4,8.2000,

,2„ __.. . The review applicant has tried to reagitate the

same ' issues which he had raised in the aforesaid OA. All

.the points taken in the RA were considered at great length

by the Tribunal, while deciding..the. O.A..,..,, . .. ,-
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.. . After going through the RA» we do not find any

?rror,-.-apparent on, the, face.,,.of. the, record which may require

.review of ourCoYder under Order XLVII Rule 1 CPC. In the

circumstances,,...\t^ e RA is rejected.
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